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Bypotbecation of Hattons of Patna 
Jn.

84. SHRI RAMAVATAR SHASTRI: 
SHRI BSWARA REDDY:

Will the Minister of RAILWAYS 
bo pleased to-state:

(•> whether JM&a nlhnqr platform 
had been hypothecated to ta b  «  I6a&

from fete tftbtn Cooperative Bank 
and the value of the platform shown 
is Rs. 7.5 lakhs; and

(b) if so, the factg thereof and 
actiorf taken in the matter?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
BUTA SINGH): (a) No.

(b) Does not arise.

Spudding of Wells by O&NGC

85. SHRI P. GANGADEB: Will
the Minister of PETROLEUM be plea­
sed to slate:

(a) whether the Oil and Natural 
Gas Commission are planning spudd­
ing of large number -of wells in 
different States of the country;

(b) if so, which are the States ear> 
marked for this purpose; and

(c) what is the geological report 
on the exploration of the deep sedi­
ments to find oil bearing regions in 
Orissa?

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM (SHRI 
ZIAUR RAHMAN ANSAR1): (a)
Yes, Sir.

(b) Apart from continuing explora­
tory drilling in Assam, Gujarat, Naga­
land, J&K. Meghalaya, Tripura, Raj­
asthan and West Bengal etc., the
ONGC has also plans to do explora­
tory drilling in Himachal Pradesh, 
Uttar Pradesh and Andhra Pradesb.

'(c) No structure favourable for
accumulation of Hydro-carbons worth 
testing by drilling has so far been 
discovered In Orissa.

Negotiation* for Take-ovw of Aasam 
Oil Company

88. SHRI P. GANGADSB:
SftRI S. A. MTjRUGANAN- 

THAM:
fr SHRI B. S. BHAURA:




